Shri R, Sampatkumar ... Applicant.}
V/s. ) A

Union of India and others, e ReSpondents#

CORAM: Hon'ble Smt. Lakshmi Swaminathan,Member (J) -‘

Tribunal's order on Egview Petition by Circulation.
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This Review Petition is in respect of
the order passed on 21.2,94 in OA No, 619/92, in
which the application Wks allowed partly. This .
@ 719 © Review applicati haﬁa?:/led‘ espect of that part :
- | pp on has, i 4@2".Eg§§f9 o at par ~
of the application rejectin%éﬁo cross the Efficiency.
Bar. No new grounds have been raised in the petition
which could not have bheen raised at the time when
the applicént was heard in support of the OA, There -~
is no error apparent on the face of the order. The
'Q:/ applicant's grievance is that the order is wrong but
7/ that apprehension cannot be a ground for review,

Review Petition is,therefore, dismissed,
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